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o Form 3
List of cases in which Electronic Service of Process has taken place during the month
Sr. | Court District Case No. Petitioner Name Vs Advocate Date of Date of
No. Respondent Name Registration Electronic
Service of
Process
(1) (2) (3) 4) 5) (6) () (8)
1. High Court of East Khasi Hills - - - - -
Meghalaya
2. Judge, Commercial | East Khasi Hills - - - - -
Court, Shillong
Form 4
List of total no. of cases randomly allocated during the month
| Sr. | Court District Court Name Court No. Case Type Case Count (No. of
No. cases randomly
allocated)
(1 (2) (3) (4) (5) (6) )
1. | High Court of Meghalaya | East Khasi Hills - - - -
2. | Judge, Commercial East Khasi Hills - - - -
Court, Shillong







<

Form 7

Summary of Commercial Cases during the month

Centre, Shillong.

(Non- Starter)

Sr. Court District Total number of cases [Total number of cases Total number of Total number of cases
No. pending on the 1% day of | instituted during the cases disposed pending at the end of
the month month during the month the month
(M (2) (3) (4) (5) 6) (7)
1. High Court of | East Khasi Hills
! Meghalaya
I 2. Judge, East Khasi Hills 90 4 1 93
Commercial
Court, Shillong
6(i): Mediation Data on Monthly Basis
List of cases received for Pre-Institution Mediation and Settlement and Settlement during the month
| Sr. Name of Mediation | Total number of Total number of Total number of Total number of non- | Total number of applications
No. | Centre [For applications pending | applications received | cases settled during | starter cases during pending
| example, DLSA or | 5nthe 1 day of the | during the month the month the month at the end of the month
| Main Mediation month
; Centre Mumbai]
() (2) (3) (4) (5) (6) )
1. Shillong Mediation 46 4 1 4 nos Total=45 nos.

(43 nos. of applications are in the
pre-mediation stage and notices
have been served and 2 nos.
Mediation are pending)




